
GOVERNMENT OF MEGHALA VA 

LAW (Al DEPARTMENT 


ORDERS BV THE GOVERNOR 


NOT IFI CATION 


Dated. Shillong the 71h May, 2015. 

No. U(A) 7712000IPtfI02 - For the..purpose of the Rules for the Administration of Justice and 
Police in the Garn Hills District. 19~" read with paragraph 5 of the Sixth Schedule of the 
Constitution, the <to\'etnor of Megha}ttya, "'ith the approval of the Hon'blt High Coun of 
Meghalaya, is ple~ to appoint Smri B. Khriam, Chief Judidal Magistrate, as the Assistant to 
Deputy Commissioner, East Gam Hills District and funher under rule 16 of the aforesaid rules, 
invest her with the powers of the Judicial Magistrate afthe First Class u per spirit of me Code of 
Criminal Procedure, 1973 within the East Garo Hills District with effect from the date ofjoining. 

This supersedes all earlier notification's issued under aforesaid provisions within 
East Gato Hills District. 

--4.
(L.M~ 

Secretary to the Government of Meghahlya, 
Law Deplll'ttncnt. 

Memo. No. WeAl 7712000IPtll02·A Dated, Shillong the 7111 May. 201 S. 
Copy to :. 

I . 	 P.S. IO ChicfMinister for information ofHon'ble ChicfMinister. 
2. 	 P.S. to Deputy Chief Ministcr, Law for information of Hon'ble Deputy ChiefMinislcr. 
3. The Advocate GeneraJ, Meghalaya. 

4 The Additional Advocate Generals, Meghalaya. 

5. 	 The Registrar General, High Coun of Megbalaya, Shillong, This has reference to his 

notification Memo. No. HCM.lU14112014/12J3·A dated 06.05.2015. 
6. 	 The Accountant General (A&E), Meghalaya, Shillong. 
7. 	 The District & Sessions Judge. Williamnagar. 
8. 	 Smti B. Khriam. Chief Judicial Magistrate. WiJlamnagar. 
9. 	 The Deputy Commissioner. Enst Gam Hills District, Willamnagar. 
10. 	All Deputy Commissioners. 
II. The Director General of Police. Meghalays. Shillong. 
12. The Superintendcnt of Police, East Garo Hills District, Willrunnagnr. 
13. Government Pleader/Public Prosecutor, East Garo Hills District, Willamno.gar. 
14. The Director of Printing & Stationery, Shillong fo r favour of publication of the 

notification in the Meghalaya Gazette. 
15. Treasury Officer, Willamnagar. 
16. Home (Police) Department. 
17. Presidents, All Bnr Associations, ShiUongl Jowai/ Twa. 
18. Personnel (A) Depanment. 
19. Law (8) Depanment. 
2yersonaJ file of the officer. 

'-"21 . D.E.O .• L.R. Office, Shillong for uploading the notification in Law Department Web Site. 
22. Guard file _ 

BYler etc., 

Secrerary to the ~ofMeghalaya. 

Law Department. 



